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DELHI NAGRIK SEHKARI BANK LTD. 
Regd. Office: 720, Near Ghanta Ghar, Subzi Mandi, Delhi-110007 

Admn. Offlce: 3-C/5, Opp. Liberty Cinema, New Rohtak Road, Delh-110005 

Phones:011-28717331-34 Fax:011-28712179 

Webslte : http://www.dnsbltd.com. E-mail: nfo@dnsbltd.com 

**osennsee************.*******. ****************************"****************** ************************************"****************"**** ADMN.OFFICE Branch. 
01.01.2022 

Dated. *************************.e. . 

Ref. No...DNSBL/HO/2021-2022/RCS4.13/1Ua 
***************************** 

Sh.A.A.Arf, 
Asstt.Registrar (Banking), 
Office of the Registrar Cooperative Societies, 
Govt. of N.c.T. of Delhi, 
Room No.16, Old Court Building,
Parliament Street, 

New Delhi-110001. 

Reg. Supplementary Information regarding Gross NPA & Net NPA. 

Dear Sir, 

This is in continuation of our earlier letter No.DNSBL/HO/2021-2022/RCS/2147 dated 

30.12.2021, vide which we sent Bank's point wise response to various questions raised. 

Now, as desired, we submit detailed information of Gross NPA & Net NPA in response 

to Question No.180(a) in the sheet attached. 

We hope this meets your requirements. 

Thanking you and with regards, 
Yours sincergly, 

ka 
CHRKAPIL) 

.E.O.(OFFICIATING) 

o1l01/0> 

Phones:Subzi Mandi - 23850989, Krishna Nagar 22097003. Lajpat Nagar - 26414570, Tri Nagar- 27383621, Janak Puri - 2555398 

Narela-27/282806, Pitampura - 27011943, Yamnua Vihar - 22912358, Nangloi - 25943567 Shahdara 22585250, Najafgarh- 25022192 

Rohini-27852526, Meethapur 26669100. Karawal Nagar 22933157 

MpYN 



34I HT 31.03.2021 ~5 7 

HTR 5 HOM 7.T.g 27.40 5T (38.69%) 

Yge 25.00 3 5y4 z} TEH E T.T.Y 2.39 

7RE 57 (5.22%) E I 

27.40 5E 74 (25.00 E 57= 2.39 3T 

HI R 15.12.2021 HR (9-1 /Unaudited) 

H-57 . (-) HTTETT = TEI.7.g 
(Gross NPA) (-(Provision) = (Net NPA) 

28.14 5s FTT (-) 25.29 7 = 2.85 73 

(7.929%) (45.92%) 

RTTRT (Audited Sheet) SITe THTT 31.03.2021 

ET (Loss) 10.38 5R 5T4 I 
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DELHI NAGRIK SEHKARI BANK LTD. 
Regd. Office: 720, Near Ghanta Ghar, Subzi Mandi, Delhi-110007 Admn. Office: 3-C/5, Opp. Liberty Cinema, New Rohtak Road, Delhi-110005 

Phones:011-28717331-34 Fax:011-28712179 
Website: http://ww.dnsblid.comE-mail : info @dnsbltd.com 

Branch iministrauvu ... * ************************************************************ 
**************** 

DNSBL/HO/2021-2022/RCS/1H 481 3a/2/2 Dated... 28.12.2021 **** ************* Ref. No.. *******a********************* 

Sh. A.A. Arfi, 
(Asstt. Registrar Banking) 
O/o Registrar Co-operative Societies, Govt. Of NCT of Delhi, 
Old Court Building, 
Parliament Street, 
New Delhi - 110001 

Reg: Forwarding Unstared Question No, 179 & 180 raised by Sh. Praveen Kumar. Hon'ble MLA, Delhi 
Dear Sir, 

We write with reference to your letter no. F.No.AR/Bkg./RCS/Misc-1/2021/846 dated 27-12-2021 and your mail also dated 27-12-2021 received at 4.47 p.m. on the official email of the bank. 

As desired, please find enclosed point-wise information, compiled/prepared by us to the extent possible in the given time frame and paucity of time. As you are aware that the newly appointed Managing Committee took charge of the Bank on 18-10-2021. Therefore, if any information is left for reference and not covered in the compliance, we are ready to look into the matter for further requirements. We hope this meets your requirements. 

Thanking you and with kind regards. 

2196 AR CGRe Sincerely 

(H.RKAPIL) 
CHIEF EXECUTIVE OFFICER (OFFICIATING) 

-911-) 

Phones: Subzi Mandi -23850989, Krishna Nagar 22097003, Lajpat Nagar -26414570, Tri Nagar 27383621, Janak Puri-25553968 Narela- 27282806, Pitampura - 27011943, Yamnua Vihar- 22912358, Nangloi - 25943567 Shahdara 22585250, Najafgarh - 25022192 Rohini -27852526, Meethapur- 266691 00, Karawal Nagar- 22933157 
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DELHI NAGHIK SEHYARI BAN LTD 
12o/Tr 

Staterment Gf Aczunt of Lergai Eseris tor thee periA tron oi-91-2917 2i-12-11 

Dats Partisiars 

07-01-2017 CHETAN SHARMA 

02-03-2017 VETS GUPTL 3 CO 

25-05-2017 |LEX AIlarie 351,993. 

25-05-2017 Vats Gupta 57,50D 

26-05-2017 LEX ALLIANCE 74,750. 

Vikas Shohsen 87400.0 22-06-2017 

22-06-2017 Vikas Shokeen 6,325.00 

30-06-2017 LEX ALLIANCE 380,650.0 

31-10-2017 90,000.00 kdvocat Chetan Sharma 

06-11-2017 LEX ALLIANCE 392,800.00 

28-12-2017 Surender Kumar 100,000.00 

25,000.00 28-12-2017 Rajiv Vig 

|28-03-2018 LEX ALLIANCE 100,000.00 

25,000.00 31-03-2018 Payment of bills of Advocate Rajinder Gulati 

25,000.00 09-05-2018 Payment of Advocate Sh Rajinder Gulati 

13-06-2018 Payment of Bills of Advo Sh Rajinder Gulati 25,000.00 

25,000.00 PAYMENT OF BILLS OF ADVOCATE 

RAJINDER GULATI 07-07-2018 

25,000.00 Retainership July18/Misc bills of Advo. 

.Gulati 
|27-08-2018 

45,000.00 Retainership Fee Aug 2018 of Advo. 

Rajinder Gulati 
|12-09-2018 

5,000.00 Retainership M/o Aug18 
Advo.R.Gulati(Balance Amt.) |17-09-2018 

50,000.00 Retainership Fee M/o Sep18 Advo. Rajinder 

Gulati 
09-10-201 

50,000.00 RETAINERSHIP M/O OCT 18 & MISC BILLS 

ADVO R.GULATI 
01-11-20:8 

50,000.00 R/SHIP M/0 OF NOV18 & MISC. BILLS OF 

ADV.R.GULATI 
03-12-2018 

50,000.00 Retainership Fee M/oDec18 of Advo. 

|Rajinder Gulati 
05-01-2019 

50,000.00 Retainership Fee M/o Jan19 of Advocate 

R.Gulati 
07-02-2019 



2 

Date Particulars Amount 

20-03-2019 Retalnershlp M/o Feb19 of Advocate 

Rajinder Gulati 
50,000.00 

20-03-2019 Professlonal Fee of Advo R.Gulatl In case of 

Kamna 
33,000.00 

30-03-2019 Retainershlp Mar198Misc Blls of Advo 
Rajat Sharma 

50,000.00 

06-06-2019 |Payment of Retanairship M/o Apr & May19 
toAdvocate 

100,000.0o 

09-07-2019 Retainership Fee M/o June19 Advocate 
Rajat Sharma 

100,000.00 

Professlonal fee of Advo. Rajlnder Gulatl 

|164/2019 
|24-07-2019 55,000.00 

16-08-2019 Retainership Fee M/o July19 to Advo. Rajat 

Sharma 
100,000.00 

19-08-2019 Profeesslonal Fee of Advo Rajlnder Gulatl 

190/2019 
55,000.00 

23-08-2019 Professional fee Advo R. Gulati 191/19 & 

192/19 
0,000.00 

04-09-2019 RETAINERSHIP M/O OF AUG-19 
ADVO.RAJAT SHARMA 

100,000.00 

|05-10-2019 Retainership Fee M/o Sep19 Advocate Rajat 

Sharma 
100,000.00 

23-10-2019 Payment of Professional fees DNSB 

ADV.Sh.Rajinder 
55,000.00 

23-10-2019 PAYMENT OF PROFESSIONAL FEES OF 
DNSBL 

200,000.00 

23-10-2019 PAYMENT OF APPERANCE FEES OF 
ADV.RAKESH K.KHANNA 

330,000.00 

06-11-2019 Retainership fee m/o of Oct-19 
adv.Sh.Rajat Sharma 

100,000.0o 

08-11-2019 Payment of Advo Rahul Gupta in WPC 

11124/19 
210,000.0o 

08-11-2019 To Advo Rahul Gupta for appearance of 

|Advo Nitin 
40,000.00 

21-11-2019 Payment of Advo Rajat Sharma 

(B.No.40/DNSBL/9/2019
21,000.00 

28-11-2019 Payment of Advo Rajiv Khosla for 

appearance before 
100,000.00 

100,000.0o TR FOR RETAINERSHIP FEE NOV 2019 TO 

ADVO RAJAT 
05-12-2019 

05-12-2019 DINTERDER PAL SINGH 110,000.0o 

05-12-2019 JINTERDER PAL SINGH 110,000.00 

50,000.00 PAYMENT OF ADV.RAHUL GUPTA CASE 

W.P.C. 11124/2019 
07-12-2019 

07-12-2019 PAYMENT OF ADV.RAJINDER GULATI CASE 

C.M.M 1722/19 
55,000.00 

07-12-2019 PAYMENT ADV.RAJINDER GULATI CASE 

C.M.M. 1721/2019 
55,000.00 SnEKA 

AO. 3Ci5.\° 

New Rohk 

Bagh., 

Delha 

|11-12-2019 JITENDER PAL SINGH 110,000.00 



Date Particulars Amount 

11-12-2019 DITENDER PAL SINGH 110,000.00 

12-12-2019 |Payment of AdvoRajinder Gulati Case 

No.WPC13026/19 
55,000.00 

16-01-2020 Retainership M/o Dec19 of Advocate Rajat 
Sharma 

100,000.00 

24-01-2020 Bill of Advo Rajat Sharma Lucknow High 
Court Case 

35,000.00 

10-02-2020 Tr to GL-52114 &10020 R"ship M/o Jan 20 
Advo Rajat 

100,000.00 

03-03-2020 Tr To 52114 & 10020 Retainership Feb20 
Advo. Rajat 

100,000.00 

30-03-2020 Retainership fees for Mar.20/ADV RAJAT 

SHARMA 
100,000.00 

08-05-2020 FOR RETAINERSHIP FEE TO ADvO RAJAT 
SHARMA APRIL 20 

100,000.0o 

03-06-2020 TR 52114 RETAINERSHIPFEE ADVO RAJAT 
SHARMA MAY-20 

100,000 

10-07-2020 TR TO GL5114&10020 R-SHIP JUN20 
ADVO RAJAT SHARMA 

100,000.00| 

03-08-2020 Trf to GL52114810020 Retainership fee 
Advo Rajat 

100,000.00 

04-09-2020 TRF TO GL 52114 & 10020 RETAINERSHIP 
M/O AUG20 TO 

100,000.00 

30-09-2020 TR GL-52114 & 10020 FOR PAYMENT 

ADVO. R. KHANNA 
120,000.00 

08-10-2020 Tr to GL52114810020 Retainership Sep20 
Advo Rajat 

100,000.00| 

Tr to GL52114 &10020 payment of Advo 
Rakesh Khanna 

14-10-2020 120,000.00 

28-10-2020 Tr To GLS2114810020 payment of Advo 

Rakesh Khanna 

310,000.00 

03-11-2020 Tr to gi52114810020 Retainership fee oct

20 Advo. 

100,000.00 

03-12-2020 Tr To GL 52114 &10020 Retainership Fee 

M/o Nov 20 
100,000.0o 

Tr to GL52114 &GL10020 Retainership M/o 

Dec-2 
07-01-2021 100,000.00 

16-02-2021 
Tr To GL 52114 & GL 10020 Advocate Rajat 100,000.00 
Sharma 

05-03-2021 
Tr GL52114810020 payment of Advo 7,500.00 
Shobha in case 

06-03-2021 GL52114810020 Advo Rajat Sharma 

Retainership Feb21 

100,000.00 

PAYMN. RAKESH KM KHANNA B.N 01 

DT.11.1.21 

110,000.00 08-03-2021 

PAYMN. RAKESH KM KHANNA B.N 04 

DT.27.01.21 
08-03-2021 

110,000.00 

08-03-202 PAYMN. RAKESH KM KHANNA B.N 10 DT. 

19.02.21 
110,000.00 KARI 

H O. 3C6 

2 

08-03-2021 PAYMN. RAKESH KM KHANNA B.N 15 DT. 

03.03.21 

110,000.00 22dK. Begh. 

Oelhi-5 
NEY 
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Date Partlculars Amount 

1 31-03-2021 Tr to GL52114&10020 Advo Rajat Sharma 

Retainership 
100,000.00 

31-03-2021 Payments of 3 bills of Advocate Rakesh 

|Khanna 
330,000.00 

31-03-2021 Payment of 2 bills of Advocate Rakesh 

IKhanna 
220,000.00 

06-05-2021 Rajat sharma advocate/Retainership fee 
m/o April21 100,000.00 

13-07-2021 Retainership Fee May21 & Jun21 Advo 
Rajat Sharma 

200,000.00 

18-08-2021 RETAINERSHIP FEE JULY 21 ANIL 50,000.00 

24-08-2021 Adv.Rakesh Khanna app.fee/1018/21 
28.7.21 

110,000.00o 

|24-08-2021 Adv.Rakesh Khanna/app.fees wpe 4487/21 
dt 12.4.21 

110,000.0o 

24-08-2021 Adv.Rakesh Khanna/app.fee wpc 4487/21 
|dt 11.8.21 

110,000.00 

15-09-2021 Advocate Anil Kr./retainership fees M/O 
|Aug 21 

50,000.00 

TR 52114 FOR PAYMENT OF ADVO RAKESH 

|KHANNA 
22-09-2021 110,000.0o 

Tr 52114810020 Adv Anil for apparance 
|before CIC 

08-10-2021 33,000.00 

Tr 521148&10020 Adv Anil for appearance 
before CIC 

08-10-2021 33,000.00O 

|14-10-2021 Advocate Anil Kr./retainership fees M/O 

Sep-2021 
50,000.00 

52114/10020 FOR RETAINERSHIP FEE 
MONTH OCT-NOV21 

03-12-2021 100,000.00 

9,133,825.00 

SHEKA 

Cl6. 

O. t 

NED 

Roa 



18/ ELHI NAGRIK SEHKAR BANK LTD 

PURCHASE DETAIL OF COMPUTER HARDWARE & SOFTWARE FOR THE LAST 

FIVE YEAR Le. from 01-04-2016 to 28-12-2021 

TOTAL PRICE PRICE WITHOUT 

TAXES TAX@18% WITH TAXES 

506604.00 3321073.00 2814469.00 HARDWARE 08-07-2019 

486000.00 3186000.00 2700000.00 SOFTWARE 03-06-2019 

992604.00 6507073.00 5514469.00 TOTAL 

SEHKAR NAGHIS 

New Delhi- 

Road. Kate 
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